CUSTOMS,EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM,NEW DELHI-110066

Dated:11/01/2019

Bench wise statement showing pendency, institution
and disposal of appeals and stay applications with year
wise break-up of appeals pending as on 01/01/2019 is
circulated for information.

£

(Mohinder Singh)
Deputy Registrar.

Copy to:-

1.SPS to Hon'ble President, CESTAT for information please.

2.All Hon’ble Members, CESTAT including Regional Benchs for information please.
3.8.P.S. to Chief Commissioner(AR), CESTAT, New Delhi.

4.Member (Review),CBEC, North Block, New Delhi.

5.The -Under Secretary,(AD-IC),Ministry of Finance, Department of -Revenue, North
Block, New Delhi.

6.PS to Registrar/DRs/All A.Rs including Regional Benches.

7.Computer Section for uploading on website




MONTHLY STATEMENT FOR THE MONTH OF DECEMBER, 2018 AS ON 01.01.2019

RECEIVED FROM
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
EXCISE [CUSTOMS|S.TAX |coLD |ap TOTAL EXCISHCUSTOMS|S TAX TOTAL[STAY |EXCISE!CUSTO|S.TAX |Gold [AD TOTAL CUSTO|S.TAX [AD [TOTAL [STAY
|_DELH1 1168 247| 3007 0 14| 4436 91 223 98| o0 3| 415 2 10 5 1 0 0 16 0 4 0 1 o 5 0
MUMBAI 5093 4494| 4205 0 0| 13ss2 0 67 71| 174 0 0] 312 of 3 0 0 0 0 3 0 0 0 o] o 0 0
KOLKATA 4019 2104 3667 0 0| 9790 127 121 127 0 0o 375| 47 0 0 0 0 0 0 0 0 0 o] o 0 0
CHENNAI 3056 2526| 5369 2 0| 10053 0 40 36 74 0 o] 150 0 0 0 0 0 0 0 0 0 0 of o 0 0
BANGALORH 2665 1508| 5621 0 o] o795 9 42 14 99 0 o] 155 2 0 1 0 0 0 1 0 0 0 of o 0 0
AHMEDABAL 5722 2349 3860 0 o] 11931 22| 122 44 36 0 o] 202 7 0 0 0 0 0 0 0 0 0 of o 0 0
ALLAHABAD 1144 290] 1449 0 o| 2883 0 44 8 16 0 0 68 5 5 3 1 0 0 9 0 0 0 o o 0 0
CHANDIGAR| 2862 475| 2375 0 o] 5712 0 40 57 78 0 o] 175 0 12 1 10, 0 0 23 0 4 0 o] o 4 0
HYDERABAL 1622 672| 3236 0 0| 5530 2 1 5 5 0 0 1 0 0 0 0 0 0 0 0 0 of o 0 0
TOTAL 27351 14666| 32879 2 14| 74912 574 579 707 0 3| 1883 63 30 10 12 0 0 52 0 8 0 1| o 9 0
TOTAL
1 Sanctioned strength of the Members is 33 and working strength is 25 as on 01.01.2019
2 Figures may be considered as tentative and subject to further verification.
3 Members on leave during the month of November,2018 for 120 of days as under.
Note : 1 Hon'ble Justice Shri Dilip Gupta, President 1 15 Sh. M.M. Damodhar, Member{Technical) 4
2 Mrs. Archana Wadhwa, Member (Judicial) 19 16 Sh. Anil G. Shakkarwar,Member{Technical) 3
3 Sh. M.V. Ravindran , Member (Judicial) 10 17 sh. P. Venkata Subba RaoMember (Tech.) 7
4 Sh. Ashok lindal, Member(Judicial)) 2 18 sh. P. Dinesha Member{Judicial) 5
5 Dr. D. M. Mishra, Member (Judicial) 7 19 sh. C.L. Mahar Member(Technical) 1 3
6 Sh. Anil Choudhary, Member(Judicial) 1 20 sh. Ajay Sharma Member({Judicail) 1
7 Sh. S. K. Mohanty, Member (Judicial) NIL 21 Sh. Bijay Kumar Member(Technical 6
8 Sh. Ramesh Nair, Member (Judicial) 2.5. 22 Ms. Rachna Gupta Member(Judicial) 25
9 Ms. Sulekha Beevi C.S., Member({Judicial) 5 23 Mr.Sanjiv Srivastava Member (Technical) 4
10 Shri S.5. Garg, Member (Judicial) 1 24 Dr. Suvendu Kumar Pati, Member{Judicial) 5
11 sh. P. K. Choudhary, Member (Judicial) 1 25 Mr. P. Anjani Kumar, Member(Technical) 11
12 Sh. Raju,Member({Technical) 8 .
13 sh.CJ. Mathews,Member(Technical) NIL
14 sh. V. Padmanabhan, Member(Technical) 11
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STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT, AS ON 01.01.20189.

YEARS |DELHI [MUMBAI |KOLKATTACHENN/BANG. |AHMEDALLBD (CHD |HYD
1991 0

1999

2000

2001 0 0
2002 1 1
2003 1 0 7
2004 0 0 “
2005 2 3 1 5 11 0
2006 10 2 0 6 1 1 0|
2007 1 13 3 7 11 8| 23 4
2008 2 2 29 47 11 6] 24 12
2009 1 226 334 3 380 205 38| 57| 124
2010 | 15 446 298 28 575 381 44| 230| 154
2011 12 642 . 664 176 625| 753 61| 307| 324
2012 22 934 567 335 844| 830 148| 423| 564
2013 41 1112 622| 1314 875| 1436/ 111| 578| 544
2014| 171 1278 712| 1570| 1242| 1523| 176| 714| 539
2015| 314 1359 652| 1697| 1094| 1249 248| 581| 426
2016| 573 2029 1127| 1703| 1341| 1433| 361| 494| 710
2017 '615 2058 1053| 1671| 1224| 1378| 408| 677| 914
2018| 2968 3882 3973| 2412 1597| 2617 1136| 1638|1127

TOTAL| 4753 13986 10034| 10911| 9853| 11839| 2746| 5758| 5454
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CUSTOMS, EXC

ISE & SERVICE

|
TAX APPELLATE TRIBUNAL,

WEST BLOCKN

0.2, R.K. PURAM, NEW DELHI-66

Disposal and Institution for the

month of December ,2018

Opening  |Fresh Disposal Pendency
Balance Institution/
Restored/
Remanded
DELHI 4436 434 14T 4753
MUMBAI 13882 315 211 13986
KOLKATA 9790 375 131 10034
CHENNAI 10953 150 192 10911
BANGALORE 9795 156 98 9853
AHMEDABAD 11931 202 294 11839
ALLAHABAD 2883 i 214 2746
CHANDIGARH 5712 202 156 5758
HYDERABAD 5530 11 87 5454
TOTAL 74912 1922 1500 75334




